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The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of responce of UPPCB in compliance of directions issued
by Hon'ble NGT vide order dated 20.11.2023 in Original Application
No. 483/2023 Nayab & Ors. Vs State of U.P. and Others.
Sir,
In compliance of Hon’ble NGT order dated 20.11.2023 in Original Application
No. 483/2023 Nayab & Ors. Vs State of U.P. and Others, the responce of UPPCB and
status report is being filed herewith.

It is requested that the aforesaid report may be presented before the Hon'ble

Tribunal for kind consideration.

Yours faithfully,
Encl: As above.

(Ajay Kumar Sharma)
Member Secretary
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Uttar Pradesh Pollution Control Board Response in compliance of order

dated 20.11.2023 passed by Hon’ble National Green Tribunal, New Delhi in
the matter of O.A. No. 483/2023 Nayab & Ors. Vs State of U.P. and Others.

I. That it is submitted that in above stated matter Hon'ble NGT, New Delhi
in OA No.- 483/2023 Nayab & Ors. Vs. State of Uttar Pradesh passed an
order dated 04.08.2023 to constituted a Joint Committee comprising of
Uttar Pradesh Pollution Control Board (UPPCB) and District Magistrate
(DM), Kannauj and directed the committee to meet within one week,
undertake visits to the site, look into the grievances of the applicant,
associate the applicant and representative of the concerned project
proponent, verify the factual position and take appropriate remedial
action by following due course of law and giving opportunity of being
heard to the project proponent.

2. That in compliance of above direction, the Joint Committee has filed its
report on 04.09.2023. After taking cognisance of the report of Joint
Committee, Hon'ble NGT has passed the order dated 20.11.2023. The
operative part of the order is reproduced as below :

........ 2. In view of the averments made in the application and
observations made in the report of the Joint Committee, we
consider it appropriate to seek response thereto from (1) State of
Uttar Pradesh, through District Magistrate, Kannauj, (2) Uttar
Pradesh Pollution Control Board, through its Member Secretary
and (3) M/s. HM. ENT Bhatta-project proponent who are
impleaded as respondents no. 1 to 3. Memo of parties be prepared

3. That it is submitted that as per the Report dated 04.09.2023 of Joint
Committee, M/s H.M Brick kiln Village- Makhaipur, Post-Kusumkhor,
District Kannauj does not meet siting criteria as per Uttar Pradesh Brick
Kiln (siting criteria for establishment) Rule-2012. Brick Kiln was found
non-operational on the day of inspection by Joint Committee. Brick Kiln
M/s H.M Brick kiln was established without obtaining prior CTE from
U.P. Pollution Control Board and was operated without prior CTO from

U.P. Pollution Control Board.
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4. That it is submitted that U.P. Pollution Control Board has already issued
closure order vide letter dated 29.09.2022 against the Brick Kiln M/s H.M
Brick kiln Village- Makhaipur, Post-Kusumkhor, District Kannauj. The
copy of the closure order dated 29.09.2022 is enclosed herewith and
marked as Annexure No.-1

5. That in compliance of Hon'ble NGT order dated 20.11.2023, the joint
committee of UPPCB and District Administration has sealed the brick
kiln M/s H.M Brick kiln Village- Makhaipur, Post-Kusumkhor, District
Kannauj on 30.11.2023 and seal was handed over to Inspector In-charge
Kannauj. That U.P. Pollution Control Board has also sent a letter dated
01.12.2023 to Thana Incharge, Kotwali Kannauj, Mining officer Kannuaj
to assure no mining/brick manufacturing work is done by the unit at this
site. The copy of the letter dated 01.12.2023 is enclosed herewith and
marked as Annexure No.-2

6. That it is submitted that U.P. Pollution Control Board has also imposed
Environmental Compensation of Rs 16,43,750/- against the Brick Kiln
M/s H.M Brick kiln Village- Makhaipur, Post-Kusumkhor, District
Kannayj for the illegal operation of the unit vide letter dated 15.12.2023.
The copy of the letter dated 15.12.2023 is enclosed herewith and marked
as Annexure No.-3

Therefore, the response of the UPPCB is being filed for the kind perusal and
consideration of this Hon’ble Tribunal.
Lucknow Yours’ Sincerely
Dated : 18-12-20223
(Ajay Kumar Sharma)
Member Secretary

Uttar Pradesh Pollution Control Board,
Lucknow
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Therefore EC = PIXNXRXSXLF

where PI= Pollution Index of Industrial Sector (For Orange catagery=50), N= No. of days of violation, R= A Factor in
Rupees for panalty (250), S= Factor of scale of operation i.e large/medium/small (For small=0.5), LF=Location factor (for

Population up to 1 million is 1.0) & MR W 3fidferd qataxony afegfd wo 6,250 / —wfafes amit 2
Therefore EC=PIxN xR xSxLF
= 50x263x250x0.5x1.0 = 16,43,750/-
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